TUTHE CENTRAL AUMTHISTRATIVE TRTAHNAL
PRINCTPAL BFHCH. rrw pELHY

G& N, 7350/7

Dated this the 22nd Day of Japuary . 1000,

Hon'ble Shri S5.R. Adige., Member(f)

Hor"hle Dr. A Vedavalli, Mewber (1)

i1 Nand Kumar

Fa Shri Sukhdev Dube

RAo ¥AT1T. & PLO. Hussainabad,

Distiict Balia (UP) at present

posted at 6th B, DAP.

Maden Tawn, Delhi as Sub Inspector No,923/0.
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i Surinder Sinah §/a Munsh
Rlo BL25B4, Main Raad, Na.?. Mes
Mand Nagri, Dw]hi al pressnt
Conztable No.7221/DAP and preser
at 6ih Bn.DaP . M(ii.’fei‘l Town Delhi.

-

ingh, 570 Shri Chuni Lal,

929, Tast 01d Seelanpur,
Conuhl Nuqar Delhi at pre ;‘t praet e
v Constable Mo, 7300/D4P gt Gl Bi. DAR

Mudﬁ] Tawn, Dd]hi, cocBnpTieant

——

By Advorats: None.
versus

1. Uniion of India thraush Chief Secretary
Delrd Adwministration, Delli.

. Commissioner of Police, Palice Headauarte
| g
Fat

1 f
MSO Puilding, T.P.Fetate, Hew Delhi,

. af Police. Brined Police,
Thi,Police b dq*artw.q“ MSO Building,
I.P.Estate, New Delhi,

4, By, Commissioner of Police. 6th Biri.DAP,
Mﬂdr“] T\JWl f\'Hl'\ . P ,F\c >}1|H Urﬂl! RN

53 f’¢

By Advocate: Shiri B.S. Gupta by Shri 5.K. Gupla.
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ORDER tOral)

Noane for the applicant althonoh we waited t5711

705 vom.e taday.

7. We note that the applicant was abamen!  on
the last  consecutive dates, namely A0.3.05, 12,9.08
1.4

ang 18.1.96, The applicant 10 also sheaent Foday . We

feel that the apolicant s not dnterested o DiGsEcil
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defanll for non-prosecut ion. A2 Covls
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